\
SLP(C) ... 2096 OF 2001

| TEM No. 19 Court No. 9 SECTI ON Xl

SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Cvil)...CC. 2096/2001
(From the judgenent and order dated 21/02/2000 in CMAP 34214/ 98
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)
STATE OF U.P. & ORS. Petitioner (s)

VERSUS

M S. STURDY PI PES PVT. LTD. Respondent (s)

( Wth Appln(s). for c/delay in filing/refiling SLP)
( Wth Ofice Report )

Date : 30/03/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SYED SHAH MOHAMVED QUADRI
HON BLE MR JUSTICE S. N. PHUKAN

For Petitioner (s) M . YP Si ngh, Adv.

M. A ay K Agrawal ., Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER
....... L.....I..T.......T.......T.......T.......T............J..T R
SP2
I ssue notice on the special |leave petition as
well as on the application for condonation of delay.
Tag with SSL.P.(Q..... CC. No. 6139/ 2000 and bat ch.
. SP1
[ Nar esh Kunar] [ Kanwal Si ngh]

Court Master Court Master



